
Papers laid on the Table of the House by Ministers/Members

12.02 hrs

माननीय अध्यक्ष: अब पत्र सभा पटल पर रखे जाएंगे ।

      आइटम नंबर 2,  �ी िज ित न प्रसाद जी ।

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; AND
MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND INFORMATION
TECHNOLOGY (SHRI JITIN PRASADA): Respected Sir, with your kind permission, I rise
to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and
English versions) of the National Institute of
Design, Madhya Pradesh, Bhopal, for the
year 2023-2024, alongwith Audited
Accounts.

 (ii) A copy of the Review (Hindi and English
versions) by the Government of the working
of the National Institute of Design, Madhya
Pradesh, Bhopal, for the year 2023-2024.

(2) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (1) above.

[Placed in Library, See No. LT  2255/18/25]
(3) (i) A copy of the Annual Report (Hindi and

English versions) of the National Institute of
Design, Assam, Jorhat, for the year 2023-
2024, alongwith Audited Accounts.

 (ii) A copy of the Review (Hindi and English
versions) by the Government of the working
of the National Institute of Design, Assam,
Jorhat, for the year 2023-2024.

(4) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (3) above.

[Placed in Library, See No. LT  2256/18/25]



(5) (i) A copy of the Annual Report (Hindi and
English versions) of the Agricultural and
Processed Food Products Export
Development Authority, New Delhi, for the
year 2023-2024.

 (ii) A copy of the Annual Accounts (Hindi and
English versions) of the Agricultural and
Processed Food Products Export
Development Authority, New Delhi, for the
year 2023-2024, together with Audit Report
thereon.

 (iii) A copy of the Review (Hindi and English
versions) by the Government of the working
of the Agricultural and Processed Food
Products Export Development Authority,
New Delhi, for the year 2023-2024.

(6) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (5) above.

[Placed in Library, See No. LT  2257/18/25]

कृिष और िकसान क�ाण मं�ालय म� राज्य मं�ी (�ी राम नाथ ठाकुर) : महोदय, म� आवश्यक व�ु अिधिनयम, 1955 की धारा 3
के अंतग�त जारी िनम्निल�खत अिधसूचनाओ ंकी एक-एक प्रित (िह�ी तथा अं�ेजी संस्करण) सभा पटल पर
रखता �ँ :-
(1) उव�रक (अकाब�िनक, काब�िनक या िमि�त) (िनयंत्रण) (पांचवां)

संशोधन आदेश, 2024 जो िदनांक 13 िदसंबर, 2024 के
भारत के राजपत्र म� अिधसूचना सं�ा का.आ. 5384(अ) म�
प्रकािशत हुआ था ।

(2) उव�रक (अकाब�िनक, काब�िनक या िमि�त) (िनयंत्रण) (छठा)
संशोधन आदेश, 2024, जो िदनांक 19 िदसंबर, 2024 के
भारत के राजपत्र म� अिधसूचना सं�ा का.आ.5492(अ) म�
प्रकािशत हुआ था ।

[Placed in Library, See No. LT  2258/18/25]

गृह मं�ालय म� राज्य मं�ी (�ी िन�ानन्द राय): महोदय, म� असम राइफल्स अिधिनयम, 2006 की धारा 167 के अंतग�त गृह
मंत्रालय, असम राइफल्स सूबेदार (िहंदी अनुवादक) समूह 'ख' (योद्धक) पद भत� िनयम, 2024, जो िदनांक



30 नवंबर, 2024 के भारत के सा�ािहक राजपत्र म� अिधसूचना सं�ा सा.का.िन. 173 म� प्रकािशत हुए थे,
की एक प्रित (िहंदी तथा अं�ेजी संस्करण) सभा पटल पर रखता         �ँ ।

[Placed in Library, See No. LT  2259/18/25]
कृिष और िकसान क�ाण मं�ालय म� राज्य मं�ी (�ी भागीरथ चौधरी) : महोदय, म� िनम्निल�खत पत्र सभा पटल पर रखता �ँ :-
(1) (एक) क� �ीय कृिष िवश्विव�ालय, इम्फाल के वष� 2021-

2022 के वािष�क लेखाओ ं की एक प्रित (िहंदी तथा
अं�ेजी संस्करण) तथा उन पर लेखापरी�ा प्रितवेदन
।

 (दो) क� �ीय कृिष िवश्विव�ालय, इम्फाल के वष� 2021-
2022 के लेखापरीि�त लेखाओ ं की सरकार �ारा
समी�ा की एक प्रित (िह�ी तथा अं�ेजी संस्करण) ।

(2) उपयु�क्त (1) म� उ���खत पत्रो ंको सभा पटल पर रखने म� हुए
िवलम्ब के कारण दशा�ने वाला िववरण (िह�ी तथा अं�ेजी
संस्करण) ।

[Placed in Library, See No. LT  2260/18/25]

________


